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LOAN AGAINST GOLD - AUCTION NOTICE ON “AS IS WHERE IS" BASIS

The below menfioned hamowen's have been issued nolices fo pay their ouistanding amounis
bovwards (he loan agaEnst gl'.lllj facilies availed from ALl ZmaEll Finanoe Bank Limibed "Bank’}
Sinca the borowear’s has'kaws failed 1o repay histheir dues, we sra consiranad to conduct an
austion of pledged gold immsdartcies on 10 April 2028 between 11:00 AM = 3:00 PM (Time) at
bebow rmanlioned branches seeonding 1o 1he moede apeciied thereine In the cese of doceaged
boerowers, B8 condsion s will b8 applicabia to |E'Qﬂ|"!9|r5. Pleass noba fmat in the avent of fadure of
thr abowve suciion, the bank reseras s nghtio conduct ancther auction withouw price mtimagon

Physical Auction Branch Detalls

Fairlands Salem -LO001090153590622

Mota; 1. In the event af fallure of physical avction e-auction may be conductad by using weblink -
https:godd.samilin.

2. Pleage consider this notice as a pre-nofice for the next auction in case the proposed
muction Fajls.

3, The aud oo s sulpec] b certain tenms and conditions in the bid form, which is mades available
Batare thee commensamant of agction Sdi

Manager
AU Small Finance Bank Limited

RSN\ [ SSET RECOVERY MANAGEMENT BRANGH-
F Yl A% Lalhaid Bl Bth Flaor, Canara Towers, Ma: 524, Anna Salai
[ B ivdore: Bxncicai | Chenna - 600 018, Tel Mo 2849 5339, 2849 G&00

E-AUCTION SALE NOTICE

E-Auction Sale MWotice for Sale of Immovable Properfies under the Securtisation and
Reconstriction of Financkal Assets and Enforcement of Security Inberest Act, 2002 read with
proviso fo Rule B(6)9(1) of the Security Interast (Enforcement) Rudas, 2002,

Mahce = herediy gréan 1o e public m panargl and in paricidar o the Boerewars and Guaranbars thal
the below described immovable properly morigagad | chamged 1o the Secured Creditor, the
Presassion of which has: been taken by fhe Authorised Officer of Various Branch, since
transferred to Asset Recovery Management Branch [, Channai of the Canarg Bank, will be sold
on "As s where is”, " Az ks what is”, and "Whatever thera is” on 30.03.20@26 for recovery of bani's
dues from the following Borrowers | Guarantons.

&No.1: Teyrampet Branch - Bormowers: Mrs.N.Meenakshi, Who.5 Nagaraan, AT11 Tih Floor, &
Block, TNHE Flal, Opp 3RM Dental Coflege, Bharathi Salsl, Ramapuram, Taminadu 600059, Also
at, Apartment No: E401, dih Floor Bluebeli Block, “Adinath Shamtbénikethan™, Ramakrishnan Sireat,
Mannivakkam Chennai - G00045; Amount Outstanding: T 57,05,245.88 due ason 28.02 2076 plus
furthes interest theraan

DETAILS OF PROPERTY: Propertyinthenameof Mrs Maenakshil.

Allthal piece and parcel of Vacant Lands admeasuring a todal extenl of B acres 55 cents, Comprisad
in Survay Moz 2330, 23008 paet, 28301, 23524 Part Z34/14 siluated al Mannivakkam Viblage,
Vandalur Taluk, and Chengalpattu Disirict. An Lindivided share of Land 449 Sq ft | Apariment
bearing Mo, E-404, in the 4th Floor, In the BLUEBELL Block, = the Residential Complex known
a5 "Adinath Shantiniketan" Apartiment admeasuring a built up area of 874 sq.ft inclusive of
shara in common areas, end an exclusive night to park & wehickin ane coverad Car Parking Spaos
Mo, OC-37 and comman amardias dascritead in sched e of spacilicalion and cormman smandies
Iying within the Sub Reqistraticn District of Guduvanchery and Regiztration Distact of Channa
South, Bourded on the North by: Progerty Comprised in Survey Mo 227 ipart), 284, South by,
Fropesty Compriged n-Sunvey Moo 234018, #8372, Easd by Road Widening Area comprised in
Survey No. 2831 |Pari} and the existng Fanchayal Fosd, West by: Froperty compnsad in

SUEvery i AT
[P0 7 36,00,000- [T 3,60,000- (2T, | 50,000-

5,Mo.2: Park Town Branch - Borrowers: 1.Mis Auwsis And Co (Partnership concem), ho 2, 15t
Floor, Maclar Lana, Pariamel, Channa - G000 2.5ri Riyaz Ahamed (Parner), 3.5mt Zubana
Haseen (Partner], Both al, Mo 1085, Parambur High Boad Lane, Jamalya, Channa-G00012,
4. 2mt.Sabur Kamil [Partner & Mortgagor) Cid Door Mo, 13, New Door Mo, 21, Matharbava Strest
Begambur, Dindigut-624002; Amount Duistanding: ¥ 2,08, 28 92740 due as on 28.02 2076 plus
furlherntaresi therson

Property 1:a) All that piece and parcel of Property baaring Plot No.11, Rajiv Gandhi Nagar,
Palliapatti Villiage, comprised in Suvay Moo BE212 Land measuring an extent of 3120 5q Ft
boundead car Mardh: Land in 5.Ma: 581, Southc 300 wnde Read, Eazt Piat Nac 52, Wask 200" wide
Aoad. Within the Sub-Registration Districl of Jeinl-ll Sub Registrar Dindugal and Registration
Distnct of Dindugal

b} Al fhal plece and parcel of property beardng Plot Mo: 12, Rajiv Gandhi Nagar, Palllapatti
Villiage, comprised in Survey No: SB2/3 Land measwring an axtanl of 2300 Sq Ftbounded on Korth:
Land in 5. Nec 58111, South: 300" wide read, Egsl: Shog plotinS Ne: 5822, Wast: Piat Me: 11, Within
ihe Sub-Registration Disinct of Joint-Il Sub Registrar Dinduged end Registration Disinct of Dincugal
€] All thal piecs and parcel of peoperly Bearing Plot Mec 30, Rajiv Gandhi Kagar, Palllapatti
Villiage, comprised in Survey No: S82/5 Land measwng an axtenl of 2400 Sq Ft boundad on Korth:
2071 wide East-Wes! layout road, South: Plot Bot 37, East Plot Mo 15, West: Fiol No: 31, Within
ihe Svi-Registration Disinc] of Joint-Il Sub Registrar Dindugsd and Registration Désinct of Dincugal

720,00,000- [T, 72,00,000 [T, ¢ 50,000

Property 2: a) All that piece and parcel of properly bearing Phot Nos.24,25.41 42, Rajiv Gandhi
Nagar, Pallapatti Village, comprised in Survey Mos, STG/ZA, 5791, 58011, 5BQIZA2, Land
Measuring an extent of 93408 5q Feet, (Plof No.24 - 2388 30Q. Feet+ Plod No.25 2400 Sq Feet,+
Plot No.41-2400 5q.Feet., + Plot No.42-2220 Sq.Feet..] Baunded on the: North By-30 Fesat Rnad,
South By 20 Feet Road, East By:Plot No. 28 and 40, West By 30 Feet Road.

b} Al that pisca snd parcel of property beerng Plot No.8 Rajiv Gandhi Nagar, Pallapatti Village,
comprised m Survey Mo 5824, Land Measuring anexdent of 2400 Sg Feet, Bounded on the: Norif

By PloiMo.T, Soulh By: 20 Feal Road, East By:Plat Moo, West By:Land in Survey Mo 5324 Parl
) All that pieca and parcel of propety bearing Plot Mo 18 and 19, Rajiv Gandhi Nagar, Palfapatii
Viflage, comprised in Survey Wos BB, 59290, 582111, Land Measuring an extent of
4788 Sq Feef, (Plot No. 18-2400 Sq Feet+ Plot No.19-2388 Sq. feet..) Bounded on the Morh
By PledNo, 12 and 13, South By: 30 Feal Road, East By 30 Feel Road, Wesi By:Phal Mo, 17
o) Al shat pece and parcel of propery bearng Plot No,35 Rajiv Gandhi Nagar, Pallapatti Village,
comprsed in Survey Nos, 5851, 5852, 58543, Land Measuring extent 2375 Sq Feet, Bounded on
fe North By-Flol o3z, Sauih By, 30 Fest Road, Easi By: 30 Fesl Road, Wesl By: Shop Wo.C
Within the Sub Regsiration Distact of Joinl 1| Sub Regisiar Gindigel and Regsiration District
af Dindigul.

R T 45,00,000- EMD 14,50,0001- Eid Multighier NS

Praperty 3: a) Al thal piace-and parcel of property bearing Shep No.B, Rajiv Nagar, comnprized in
Survey Mo 5BAZ, Pallapatt Vikage, Land Measuring a0 extent of 3126 Sq Feet, Bounded on T
North By: Land in Survey No 58572, Rosd, South By Land in Survey No534, East By Land in
Survey Mo SERZ, Plof Mo 34, West By: Land in Survay No 5851, Road

bj Al thai plece-and parcel of property bearing Shop No.C, Rajiv Nagar, comprised in Survey
Mo SESZ, Pallapatt] Village, Land Measuring an extent of 2692 S4.Ft bounded on the Morih By
Plot N33 and- 24, South By; Land In Sureay No.5350, East By Plet No 35, West By: Shop No.B
Within the Sub Regsirafion Distict of Joint 1| Sub Regisirar Dindige and Regesiration District
al Dindigul.

N T 13,85,0000- EMD 71,38,500- Eid Multiphier NRRL RIS

Property 4: -All that piace and parced of property bearing Phot No,32, Pallapatti Village, comprised
Sumiey Nos ST, STE2A, as per patta New Survey No S5TRME Lend Measurmg an
2156 ' Sq.Feal, Boundad on the Rarth By: 30 Feed Road, Saulh By, Flol Mo 33, East 8y 30 Fesl
Road, Wesl By, Pial No 31, Wilkin (ha Sub Ragistration Districlof Jain? 1| Sub Reqgistrar Dirdigul and
ragestraton Districtof Dindigul

75,10,000 [0, 751,000~ [RLTICIR, © 50,000

Property 5: Under Symbodic Possession of the Bank, Al thal piecs and parcel of land and
buiding bearing Oid Door No.13, New Door No.21, Bagambur Mathar Bava Street, Dindugul
Towen, Ward Mao.5, Comprsad In Town SBurvey Mo, 1025, Land Measunng an extenl of 1166 Sq Feet,
Bounded onthe : North By Town Surdey No. 10111, Begambur Mathar Bava Strees, South By: Town
Survey No. 1026, Naseena Mohamed House, Easi By Town Survey Mo, 1064, K.5 Mohamed
Usman House, West By:Town Suresy Mo, 1021, Mohamed Asvsa Besli House. Within the Sub
Hagesiraban Dislnel of Nagalnayakanpalh and Heglstralion Cestrict al Dandagul

131,00,000- NI, 73,10,000- CETCIES, < 50,000"

5.No.3: Chennal Gopalapuram Branch - Borrowers: 1.Mr.K.Sabtha Sagar, Sio MrKanagasya,
Mo WM, Main Rosd, Thoduvai, Teumullaivasal, Nsgapattinam-G09133. 2.Mr.C.Karthi,
=/o,Mr.Rajendran, Ne 7110, Narasingepuram Exiension, Guindy Indusinal Estate, Guindy, Chenns
- G00032, Amount Outstanding: ¥ 89,71,525.96 di= as on 2B.02.2006 plus further inlenast
Eharzon

parcal of e Land bearing Plot No.35 measuring an extent of 3490 2q I comprized in Sunvey
MNos 537,537 4571 and 5331, Fatta No, 16856 s per Patta Sub-Division-Survey Nos 537733
ard 537738 im the tayoud named “Singara Nagar”, approved by © DT P No 25711873, steated in
Ko 11 Varsdharajapuram Villege, Sriperumbudur Taluk now Kundrathur Taluk
Kancheepuram District and bounded on the Marth by: J0Fest Road, South by ; Plod No 34, East by
of o 35, Wesl 30 Fael Road. &nd siluabed within the Registralion Dislrict of Charaal Soath and
Sulb-Reqistration Distnctof Padappal

745,00,000- [T, 74,50,000/- [T, ¢ 50,000

B 30.03.2026 " iEEt niE

The earnest monay depasit shall be deposited on or before for
S.Nos.1 & 2: 27.03.2026 & 5.No.3: 29.03.2026 till 5.00 p.m

The properties can he inspected, with Prior Appointment with Authorizsed Officer,
on 26.03.2026 betwseen 11.00 a.m, & 4,00 p.m,

EMO amaent of 10% of the Reserve Price iv to be deposited in E-Wallet of Mis PSE Alliance Private
Limited {Baankned) portal directly or by generating the Challan thersn to deposit the EMD theowgh
RTGSMEFT in the account details as mentioned in the said challan,

For the properiies which are im symbolic possession of the bark, the Auction purchaser haz to comply with
ihe folioeiing bemres and conditiona v addition 1o the standard ferms and condition of the zale. 1. The bidder
i purchazing the property in Symbolic Peszession &t kes fewn rick and respensibility. 2. Basd will not he
responsiblz ar duly hound for handling over of physical possession. 3. Successhd Auctien Purchazer wvall
mat he entitled fa claim any interest, in any case of reiurn of money. & Successiul Auction Purchaser has to
sutmit the Declaration com undertaking confirming the sbove termns and conditions |1 to 3] immadiagely
aher e-Mution, &, Subsequent to st if successhul bidder fails to submit Declaration cum Undertaking,
s b EBVD amound will be Terteited,

For defailed larms and condfans af e sale please raler the ink "E-Auction”™ provided in Canara
Eank's websiie (www.canarabank.com) of ihe service provider BAANKNET (M/s PSE Afllance
Pvt, Lid), (Contact No. TO466 12345 | 63549 10172 1 82912 20220 [ 98922 15848 | B1602 05051,
Email: support. baanknet@psballiance.com) or may conbacl Canara Bank, Asset Recovary
Managesment Branch |, Chennad-600 018 (Ph. No. 044 - 2649 63309, 2849 6300) E-mail:
chi2361 Scanarabank.com during offioa hours anam! working da

Portal of E-Auction: https:/baanknet.com

| Date : 10.03.2026, Place: Chennal Autherised Officer, Canara Bank

=. E. RAILWAY — TENDER

GOVERNMENT OF TAMILNADU

Government of Tamil Nadu

Tender Notice No. ; e-Tender/2026/03/1, PUBLIC WORKS DEPARTMENT PUBLIC WORKS DEPARTME:\'T
dated 10.03.2026. &-Tenders are invited BUILDINGS CONSTRUCTION & MAINTENANCE CIRCLE, COIMBATORE BUILDINGS (C&M) CIRCLE, SIVAGANGAI — 630561.
- " TYPE OF CONTRACT: RATE TENDER SYSTEM- LUMPSUM CONTRACT
by Pivisionsl hellway \anager (CAg)), LUMPSUM CONTRACT - ITEM RATE TENDER SYSTEM Tender Notice No: 37SE / Buildings (C&M) Circle / Si i/ 2025-2026 / Date: 10.03.2026
S.E.Railway, Kharagpur-721304 for and SHORT TERM e-TENDER NOTICE No:88/BCM/CBE/2025-26, Date:10.03.2026 e-Tender Notice No: ”'SI_'I'C‘) ;T ey T'IVECN% EReroaTchEI 3 ate: 10.03.
on behalf of the President of India for the Far and on behall of the Governor of Tamil Nadu, e-tenders are invited through Tamil Nadu ( . S ) . :

i E A s For and On behalf of the Governor of Tamil Nadu, e-Tender is invited by the Superintending Engineer, PWD.,
fallewsng works before 15.00 hrs. on the | | e-procurement portal up to 03.00 p.m. on 20.03.2026 from the PWD Registered Conlractors by Buildings (C&M) Circle, Sivagangai from the eligible Registered Contractors of PWD., for the One work through
date mentioned against ilems and will be | | the Superintending Engineer, PWD., Buildings Construction & Maintenance Circle, Coimbatore— | | online. _ _
ﬂpEFIEd at 15 30 hrs. - 5. No. & Tender 641 DD1 rDr .",.IE Ii'l"[:'rk {lT q.cnnstructlnn nf Tﬂllﬂ'l G.HIEE hlllld“'lg Et GLH’H'HI’ In thE NHgiFiS 1. S|NO 1 - Tender Documents avgllaple at website from 12032026, 03.00 P.M onwards to 18032026, 03.00 PM

7 {1 AL i 2 el 2. Sl.No: 1 - The Last date of submission of e-tender through online at 18.03.2026, upto 03.00 PM
No.: Description of work; Tender Value; | | District” and the received tenders through e-procurement porial alone will be openad on the same 3. SI.No: 1 - Date and Time of Opening of the E-Tender 20.03.2026, 11.30 AM
Earnest Money : (1} E-KGPW-DEN-03- day’ from 4.00 p,m,{lnwards. 4. Sl.No: 1 - Last date for submitting the application for site visit certificate by the tenderer: 16.03.2026
2026: Canstruclion of Maw Godown lor 3- l|'_'|||| D“"IEF de.‘lalj-s are Hyallahla In ThE IﬂlEbSItE https:“’t nt E“de rslguvrirh if arl;'!lll 5. SI.No: 1 - Last date for receipt of site visit certificate from concerned Executive Engineer: 17.03.2026
Pk L AT ) I i ki = . : The tender documents, Approx value in Rs, EMD details, Period of contract, Eligiblity of contractor and other details
Phase EMU llems 05 Depot ""ILL =) undes ﬂh:‘!l‘lgﬁﬂ.mrl‘ﬂlﬂlﬂﬂs eic., to the tender, itwill be F“”' ishedin the above website -!.'.l-‘.'||1]|' will be available at through online in the Government website https://tntenders.gov.in and it can be downloaded free
Workshop Depot, Kharagpur Warkshap; Superintending Engineer, PWD., of cost & For further details and In case of any Changes / Corrections / Amendments / Corrigendum in the tender /
T 201,71, 747.50; T 250,000/ (2) E- Euildiﬂgﬁ Eﬂnﬂtluﬂiiﬂl‘l & Maintanam:e Eil‘ﬂl&, tender notice, It will be intimated in the above website only. Superintending Engineer,
HKGPW-DEN-04-2026; Execution of the DIPRMTOETENDER 2026 Coimbatore-1 DIPR / 1682 / Tender / 2026 PWD., Buildings (C&M) Circle, Sivagangai.
wark af {f) Throwgh Turnout Renawal (TTHR)
wark with TWS al inside & oulside of P —————————
Hn‘:r?!?:z;::{;r.h:ﬂﬂﬂzld P:I::-S..HHE i ﬁ’a;rrl HINOU RELIGIOUS & CHARITABLE ENDOWMENTS DEPARTMENT THE TAMILNADU INDUSTRIAL 'y @
and (i) TRR(S) for 14,725 Tr, Km. under i ﬁ
the junisdiction of Divisional Engineer! - AI;“'““?“ yﬁﬁjﬂmﬂ:ﬂlEEHWHer Ti.:.‘ﬂ'lplE._. _ INVESTMENT CORPORATION LIMITED M el
WSP/Kharagpur; T 1.63,84.213.84; Thiruvalampozhil, Thiruvaiyaru Taluk, Thanjawur Ditrict. The Growth Catalyst (A Government of Tamilnadu Undertaking)
% 2,32,000/- Tender Document Cost | ot orender Notice VILLUPURAM BRANCH
0.00 for balh, Date of apening ! TENDER NOTICE NO. 1/ DAI‘I'ED' 1210312026 No.23-A, Ranganathan Road, (Hotel Woodlands Complex), 1st Floor, Chennai — Trichy
' v Bl . . o
0204 EE:.?E f{lr g, Cnmpletln-n pﬁ'l"‘ﬂﬂ E:‘:’E”J]li'lﬂ' EE;I:I:'" .Illp'uL""l-gI] 'l."alla’!'t:l:iﬁﬁ'ia'ﬂrTE:'ﬂE.T'l r.rlﬂlmhi ES i"I|||I'I; -:;-I'EndE.'ﬁ fl'l:r"'l HEEISII:'I":ﬂ ':l:ftl'-a:lﬁm i TE“'|W|:|.| Trunk Road, Vl"upu':am —605 602- MO?lle . 936'0486715 / 9498146750 / 9445023488
of the work : 12 Months for both. Bidding | | Gosaemmen! and Registerad in Taminadu Govl Ongarisaion's aieng with Ive Registration fam te approprale Registered contracior . Sthapa- E-mail: bmvillupuram@tiic.org, Visit us at www.tiic.org
start Date  From 19.03.2026 and upto | |t/ Sculior regstered in Commassioner of Hindu Refgious & Chartable Encowment Department, thiir registration kept afive and quaitfied CIN : U93090TN1949SGC001458, GSTIN : 33AABCT7737TM1ZY
15.00 hrs, an D2.04.2076 for Both theobgh Cfficial Tenderning Webste (https:Fnencers, gowin) of Tamil Nadu Gavemiment Imporiant delals, bidding-document and rewisian il any
- I oivianed onky from website : tkps:itnienders.gov.in w&
Interested Tendarars may visil websibe = . . . . .
A B dmaund of ; The Assets of the following concern(s) taken possession under Section 29 of State Financial
wwww, reps. gev.in for full detals/dascrip- &l PRI, Period of EMD ta be tzken in
> Lo e o EOry ; Namse of Work Walue of Work | EMD Deposit Cantractars Qualifications Corporations Act 1951 will be sold by e-Auction in “AS IS WHERE IS CONDITION” by our Branch as
tions/specifications of the tenders and No Rs. (GST18%) | in Rupees Completion fawour ol given below:
submit thesr Bids cnling. In no case manual ' : = Prev— Upset Loan EMD Cash
: Regisierad Conlrac n i '
N.B. Prospiective bidders may regularly EF:":E f_:m Resioration Al Ra;-s.'le‘s_]'ed in - Taminady Exalmli-? Dfficer, j ' ' lakhs) (Rs.in lakhs) (Rs.)
i i ] annss  Nmanam’s LT aneahion’s gong | Andmgu : PR
vial wwew. dreps. gov.dn 10 participate inoadl mandzams. lagoeream, il ll.lers:ﬁr&gﬁlml.r:l’- ks e e T M/s. Prakas.h Cat.tle “Pnrlm;ry Sef:urlty.
tanders, {PR-1266) . | Thiumadhi  Wall rn:r.ui-jnﬂ Rs.1.07 74 204 | Rs.1.00 000% 1 fha epprogeiste Registered | Templa, Thiruvelam- Feed and Rice Mill achinery :
E-Tender Notice No. E-DRM-Engg-ADRA, Cul shne frs! and second]™ . L months  fcontraclor  Sthapathy  (|ocehl,  Thinvaiyar Prop: Thiru 1. MS Double Elevator (1 No)
s ; i floorig, Construction  tofet Seufpbor regysiered in Com-|Taluk  BThangvur R Prakash 2. MS Single Elevator with 1 HP Motor
=16-12-26, dated 10.03.2026. &- [endors biock 2nd ereclion of bore well missioner al Hindiy Febgious | Dsinct c 3 phase Motor (1 No)
are invited by Divisioral Railway Manages amangeTents ggfﬁ_““;—fﬂﬁ““;gﬁaﬂ“ﬁ Office & Factory : 3. Decordicator (1 No)
(Engg)idudiea, S.E Railway for and on behalf kepl g afc. l.illai:' flad S'NO'SO/ZAZ' 4. Filter Press Machine
of the Prasident of India for the following - 1 | Thirupalapandal 29.08 |5. Rice Huller with huller bed (3 No's) | 31.73 | 2,91,000/-
s 781 e & Tander o Dessriotion 1. & - Tendar documents can be downloaded from - 16.03.2028 5.00 pe to 06.04.2026 &t 6.00 pm Road, Kolaparai 6. 888 Bran Blower with 3 HP Motor
i) 2 &= Tender documents will be uploaded uptn - | 07.04.200% upta 03.00 pm. Village, Tirukovilur (1No)
of works; Tender value ; (1) E-DRM- ichi 7. MS Storage Bin 1 Ton Capacit
: 3. & - Tender Dpening dabe and time 0704 2635 38 0330 pm Taluk, Kallakurichi : 9 pacity
Engg-ADRA-16-26, dated 10.03.2026; w e = ik . it . District - 606 751 (1 No)
Supply and loading into wagonsthoppers | [ CoPGuor: 1 LIerGOGUNASES T CoMMEiaTCopRS 1 D 7y GO o NHps T sncer Jovn - 8. 30 HP Motor (960 RPM) (2 No's)
344594 cum 50 mm gauge machine 4 AR : ey Executive Officer, Arulmigu Vadamoobeshwarar Temple, 9. Destoner cum Shaker with Motor
crushed hard stone track ballast at Pakur | | DIPRIT721Tenden2026 Thiruvalampozhil. Thiruvaiyaru Taluk, ThanjawurDitrict. (110N:;33 HP Motor (1440 RPM) (2 No's)
Bakudih/Fajgram/Pinargaria/Barharwal 11. Instant Rice Grinder (1 No)
Talhar quarry for Adea Division [Measiire 12. Single Stage Pulverizier (1 No)
rment of ballast will be done at destination) Advertisement giving notice about EHUTH EAST EEHTHAL EMLWA? 13. Double Stage Pulverizier (1 No)
¥ 68,.39,81,184.66. (2) E-DRM-Engg- registration under Part | TENDER NOTICE FOR ::g Yvoogin kaheklf;] Wltf: mo1t0|:l(1 No)
ADRA-17-26, dated 10,03.2026; Adra of Chapter XX MISCELLANEOUS WORKS 1o, PULVERIZIER PLANT with 8 Siz)
Divisian ~ Barricadingfencing of road is [Pursuant to section 374(b) of the Tender No.- TE0-APR-EL Date : 05.03.2026. Pulverizier, Anti vibro bed mounting,
required fo protect running Raitway track COI;‘I[:]anéeS Act, 201 i\anl'? R_U|ed4(1) Mame of Work:- S&T cable blower, Cyclone with air lock, 60 HP
ta prevent such incidents of vulnerable oft %e oi?l%??ﬁﬁlésuéoo{zs]e to clearance in the yard Lo facilitate the “Siemens” Motor & accessories (1 Set)
lacation and road repair under the Lo g . N engineering earthwork, yard 17. DESTONER CUM SHAKER 3 HP
: 1. Notice is hereby given that in pursuance _ _ _ Motor (1 Set)
jursmdiction of Divisional Engmesr (Marth)! of sub-section (2) of section 366 of the remodealing work and Installation 18 BUCKET ELEVATOR with 60 ft
Adra; ¥ 2,33 67 646,31, (3) E-DRM-Engg- Companies Act, 2013, an application has testing/commissioning of new ' .
4 . MS fabricated Double Elevator, 6*4
ADRA-18-26, dated 10.03.2026; Standar- been made to the Registrar at Chennai that distributed Electronic interiocking of MS Cup with food graded belt, 3HP
dization of level crossing by shiffing gate N;!]/rﬁ[ngrggn ﬁ!%sfnlchbg Ir'é?sq[gggoulme? Anuppur station of SEC Rallway. Motor with gear box & 8*8 MS platform
barrier, Improvement of visibility, road D p y g i Tender value ; ¥ 27,25,06,632.31/- arrangement (1 Set)
Part | of Chapter XXI of the Companies Act, ’ 19. FEEDING VIBRATOR with stand
surface and gate lodge standardization at 2013, as a Company limited by shares. {Rs. Twenty Seven Crore Twenty et ey Automatic comlrol S 2:e’|
16 Nops. Level Crossings gate between 2. The principal objects of the company Five Lakh Six Thousand Six (1 get) y P
Purulia-Kotshila-Rajabera, Anara-Rukni are as follows: Hundrad Thirty Two and Thirty One
Mahuda-Chandrapura & TT Line section a) To carry on the business of Paisa Only). EMD : ¥ 15,12,500/- 1. Pulverizier with 30 HP Motor (1No)
laboratory analysis, including ;
in Adra Division; ¥ 1,50,17,397.73 ; ' ai [Fiftwen Lakh Twelve Thousand Five |2. Elevator (1 No)
the chemical, physical, and _ _ ‘
(4) E-DRM-Engg-ADRA-19-26, dated sensory testing of food pr_oducts, Hundrad Cnly), Cloging of Tender: Collateral §e<.:ur|ty :
10.03.2026; Repair, oparation and beveragg.?[: i ar&dt @gflcumﬁa' up o 15:00 Hrs. on 30.03.2026. .Ll_zm: &th:dlr(ljg : ing 31 s at
i E : commodrtues to aetermine quality, i o 2 e factory land measuring 31 cents a
maintenance of filler Plant at Garga Pumg safety, nutritional  composition, FDr ful'thl:.‘rdeAIIs.f_tllrgnblllt:,' criteria & S.N0.50/2A2, Thirupalanandal Road,
house at Bokaro Steal City for thres years: and the presence of contaminants the complete details for the above Kolaparai village, Tirukovilur Taluk,
¥ &3 80.853.33. The closing date and time or addItIVQS. . _ work, please contact office of the Kallakurichi  District and  buildings
of e-tenders is on 13.04 2026 at 15.00 b) To .prOVIq!e %pelmallzeld testllng CSTE(Con) SEC Rly, BILASPUR or (Galvalume) thereon measuring 286.98
hrs. for each. Detalls of above e-tenders lsjgirr\]/éces r%ricrolt?igl%lgi%m Sam%ﬁg raferidownload tendar documant 39.80 'sq.mtr including Main factory hall, 3,98,000/-
miay pleasa be seen at website www.ireps. molgcultar biollogtyf_ tech{liqges, which s available on cur website Godown & E.B Room.
PR-1291 conauct ~ scientiic  testing, WWW, ireps.gov.in. .
o : ] examination, and analysis of all - Owned by :
: : Oy, Chief S5ig. & Tele. Engg./Con. Thiru R.Prakash
kinds of food and agricultural CPR/0/746 5.E.C. Railway, Bilaspur. iru R.Prakas
: products, beverages,  and i L8 iaald S/o. R.Ramamoorthy
South East Central Railway consumables to determine their ¥ South East Central Railway  @secrail T SO
Tender Notice quaglty, (sjaf%ty, and compliance Date of inspection of property KYC documents & payment of EMD Date / time of Auction
with standards.
SL.1. Tender Notice No. : Sr.OMM/ 3. A copy of the draft memorandum and Date : 16.04.2026 Date : 21.04.2026 Date : 23.04.2026
SECR/Raipur Tender No 96265158 articles of association of the proposed Between 11.00 AM to 5.00 PM Time : before 4.00 PM Time: 11.00 AM to 1.00 PM

Mame of Work : Supply of CASNUE 22
HS CAST STEEL BOGIE WITH
FRICTION DAMPING ARRANGEMENT
AND FLAT CENTRE PIVOT
ARRANGEMENT FOR CASNUB HS
Type Boge CONFORMING TO RDSO
aTH NO, WD-17-CASNUB-22-HS-
BOGIE-S2{REV.4) WITH AMENDMENT
NO.6 OF JULY.20 OR LATESTAND TO
RD30 DRAWING NO. WD-04078-5-
01,ALT. 4, Item No.1 to 18 in Assembéad
Condition except tem No. dand 7., City.
130 Nos.
Closing ; 07/04/2026 10.30 AM
1. Tender document is avaiable on the
website (www.ireps.gov.in) and the
same can also be downloaded, 2, All
bidders/ienderers should ensure that
they are GST compliant and quote Tax
Structure/Rate as per GST Law. 3. Any
ather queries related to tender contract
to office of Sr.OMMISECR/Raipur DRM
Railway complex Near RVH colony
WRS/Raipur, Pin- 492008 (C.G) on
waorking Day Monday-Friday 9.30 AM 1o
6.00 PM and Phone Mo-0771-
2252258/975287TTT0.
Sr. Div. Material Manager
PRRSR.DMMisasasz  S.E.C. Rly., Raipur
South Easf Central Ratlway

.....

company may be inspected at the office
at Plot No. 15, 12" street, Srinivasa
Nagar, Ram Nagar, Madipakkam,
Chennai — 600091, Tamil Nadu, India.

4. Notice is hereby given that any
person objecting to this application
may communicate their objection in
writing to the Registrar at The Office
of the Registrar of Companies, Central
Registration  Centre  (CRC), Indian
Institute of Corporate Affairs (lICA)
building Plot No. 6,7,8, Sector 5, IMT
Manesar, Gurgaon, Haryana — 122050,
within twenty one days from the date of
publication of this notice, with a copy to
the firm at its registered office situated at
M/s FOOD BIOSCIENCE LABORATORY,
Plot No. 15, 12th street, Srinivasa Nagar,
Ram Nagar, Madipakkam, Chennai -
600091, Tamil Nadu, India.

For Food Bioscience Laboratory
Dated : 11-03-2026 G. Gomathi
Place: Chennai Managing Partner

SCHEDULE -1

FORM-A PUBLIC ANNOUNCEMENT
[ Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017 |

FOR THE ATTENTION OF STAKEHOLDERS OF
ALFO ELECTRONICS INDIA PRIVATE LIMITED

1. [Name of the Corporate Penson'

ALFO ELECTRONICS INDIA PRIVATE LIMITED

2. |Date of Incorporation of
Corporate Penson

8" August, 2024

3. | Authority under which
Corporate Penson is
Incorporated / Registered

Registrar of Companies, Tamilnadu, Chennai

4. |Corporate Identity Number of
Corparate Penson

U46529TN2024FTC172580

9. |Address of the Registered
Office and Principal Office
(if any) of Corporate Penson

684 Ares Co-Work 17, Chennai Citi Centre,
Level 6, 10/11, Dr. Radhakrishnan Salai,
Mylapore, Chennai - 600004.

1. Date of inspection of property is 16.04.2026 between 11.00 A.M. — 5.00 P.M. and the last date of
submission of Earnest Money Deposit (EMD) shall be 21.04.2026 before 4.00 PM.

2. The sale / auction will be conducted on 23.04.2026 between 11.00 AM - 1.00 PM by the undersigned
through e-Auction platform provided at the Web Portal https://www.bankeauctions.com

3. Extension of time of the e-Auction from the last bid is 5 minutes each and the extension is unlimited
times (if bid received in the last 5 minutes).

4. Further interest will be charged as applicable, as per the loan agreement on the amount outstanding
and incidental expenses, costs, etc is due and payabile till its realization.

5. The bid amount shall be more than upset price. Also, the incremental price should be Rs.5,000/-

DALY

6. EMD shall be paid to the following bank account by way of online transfer Bank Account
No0.447678841, IFSC Code : IDIBO00V024, Indian Bank, Villupuram Branch. The interested
bidders shall register themselves online for the e-auction with the service provider ‘M/s. C1 India Pvt
Ltd,” and shall upload the bid participation form, self attested copies of KYC documents consisting of
(a) PAN Card, (b) Address Proof (c) ID Proof etc. using their login.

7. The bidders are advised to go through the detailed terms and conditions of e-Auction available in
the Web Portal https://www.bankeauctions.com before submitting their bids and taking part in the
e-Auction.

FINANCIAL EXPRESS

8. The prospective qualified bidders may avail online training on e-auction from the service provider
M/s C1 India Pvt Ltd prior to the date of e-auction and can contact the Service Provider M/s. C1
India Pvt Ltd, Plot No. 301, Gulf Petrochemical Building, 1st floor, Udyog Vihar Phase-2
Gurgaon, Haryana- 122015 India, Phone No.0124-4302000/4302010 and having Chennai Number
7418281709 and Email ID as thn@c1india.com. Neither the authorised officer / TIIC Ltd nor M/s C1
India Pvt Ltd shall be liable for any internet network problem and the interested bidders to ensure that
they are technically well equipped for participating in the e-Auction event.

il Sl S e e T BB S 3
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9. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale
consideration and the EMD of the unsuccessful bidders shall be refunded. EMD shall not bear any
interest. The successful bidder shall have to deposit 25% of the sale price, adjusting the EMD already
paid before 4:30 P.M of the next working day after the conclusion of the e-Auction. The balance 75%
of the sale price shall be paid on or before 30th day of sale confirmation or within such extended
period as agreed upon in writing by and soley at the discretion of the TIIC Ltd. In case of default in
payment by the successful bidder, the amount already deposited by the offerer shall be liable to be
forfeited and the property shall be put to re-auction and the defaulting borrower / bidder shall have no
claim / right in respect of the amount / property.

e ——

10. The TIIC Ltd is not responsible for any liabilities upon the property which is not in the knowledge of the

TIC Ltd.

11. The bidders are required to submit acceptance of the terms and conditions and modality of e-Auction
given above before participating in the e-Auction.

12. At the end of e-Auction, TIIC will evaluate all the bids submitted and will decide upon the successful
bidder. TIIC’s decision will be Final and binding on all the bidders. For further details kindly contact the
Branch Manager, Villupuram (9360486715 / 9498146750 / 9445023488).
BRANCH MANAGER
The Tamilnadu Industrial Investment Corporation Ltd.,

DIPR / 301 / Display / 2026 Villupuram

6. | Liquidation commencement
date of Corporate Person

09" March 2026

7. |Name, address, email
address, Telephone No and
the registration number of the
Liquidator

Name: Mr. Ananthachari Mahesh
Address: 5/5, Iswaryas Essodammai
Apartments, 5, Madhava Mani Avenue,
Velachery, Chennai, Tamil Nadu,600042
Email: alfoindiaclaims@gmail.com

Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies)
described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details
mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s)
of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 9(1) of the Security Interest (Enforcement) Rules 2002. For detailed
terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https://lwww.
cholamandalam.com & www.auctionfocus.in

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N.
E-AUCTION SALE NOTICE (Sale Through e-bidding Only)

SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.

Chola

frnder i e i

8. |Last date of submission
of claims

Notice is hereby given that Alfo Electronics India Private Limited has commenced
Voluntary Liquidation on 09™ March, 2026.

The stakeholders of Alfo Electronics India Private Limited are hereby called upon to
submit a proof of their claims, on or before 08" April, 2026 to the liquidator at the
address/email id mentioned against item No.7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12" March, 2026
Place : Chennai

epaper.financiaEexpress.cﬂm.. &

Telephone No: 9566124770 [A] [B] [C] [D] [E & F] [G]
Registration No. IBBI/IPA-001/IP-P01723/ Sr. | Loan Account No./ Names Of Borrower(s) / | 0/S. Dues to be recovered Description of the Inmovable Property / Type of Reserve Price (In Rs.) Date of Auction
2019-2020/12673 No. Mortgager(s) / Gaurantor(s) (Secured Debts) Secured Asset Possession | Earnest Money Deposit (In Rs.) &Time
: Vellore district, pallikonda sub-registration, Gudiyattam
08" April 2026 Loan A/c. No(s). taluk, Agaramcherry Village, Villa nagar, S.No.417/1, Old Rs. 11,00,000/-
HL05VLE.00005.8§86 S.No.418/2, Now Sub Divided as S.No. 418/2A.0ld S.No.418/4 (Rupees Eleven Lakh
1. Mr/Mrs. Viiitha Now Sub Divided as S.No.418/4A, S.No.418/5, S.No.418/6, Only)
2 Mr/Mrs. S(laetharam Sooravelu Old S.N0.419/2B now Sub Divided as S.No.419/2B1 and Old F 28-03-2026
Add For Sr. No. 1 & 2 - 39. Marivamman S.N0.421/2B now Sub Divided as S.No.421/2B1A1, Plot Nos.| & from 02.00
Kovil Street. Sedhukkarai. Gudiy atham Rs. 20,34,069/- [35&36, Boundaries for 1498 1/4 Sq.ft of land thereon (Plot ] P.M. to 04.00
Vellore. Kovil. Gudivatham Ta?lnilnadd (Rupees Twenty |No.35) On the North by 20 ft wide road, On the South by & P.M. (with
1 |- 632602 Add ForySr No. 1 & 2 - Lakh Thirty Four |Plot No.63. Onthe West by Layout Formed by Suresh. On the o automated
Plot No.35.36 S.F. no '417/1' old S F Thousand Sixty [East by Plot No.36., Measuring: ﬁ extensions
NO.418/5 4. New S.f. No.418/2A. 4A. S.F Nine Only) As On [East to West (N) 32 1/4 ft, East to West (S) 31 1/2 ft, North to g Rs. 1,10,000/- of 5 minutes
No.418/5.6. Old Sf. No. 419/2b. 421/2b. 17-03-2025 South (E) 47 1/2 ft. North to South (W) 46 1/2 ft. 3 (Rupees One Lakh | eachinterms
New S.F. no. 419/2b1. 421/2b1ad. Kovil. Boundaries for 1034 sq.ft of land thereon (Plot No.36) & |TenThousand Only)| of the Tender
Vellore Dist. Pallikonda Sro.Gudivatham On the North by 20 ft wide road. On the south by Plot No.62. o Document),
Tk. Agaramcheri Village. Villa yNa ar On the West by Plot No. 35. On the East by Plot No.37.
Gudi gttam 635806 ge, gar, Measuring East to West (N) 22 ft. East to West (S) 22.ft. North
Sd/- y to South (E) 47 ft. North to South (W) 47 ft. Totaling both Plots
Mr. Ananthachari Mahesh Having an area of 1498 1/4 + 1034 = 2532 1/4 Sq. Ft.
Liquidator of ALFO ELECTRONICS INDIA PRIVATE LIMITED INSPECTION DATE & TIME : 26.03.2026 BETWEEN 11.00 a. m. to 4.00 p. m. | MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/-
IP Reg . IBBI/IPA-001/IP-P-01723/2019 -2020/12673 LAST DT. OF SUBMISSION OF BID / EMD / REQUEST LETTER FOR PARTICIPATION : 27.03.2026 before 05.00 p. m.

Date :11.03.2026
Place : Vellore, Tamil Nadu

*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation thereof.
For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with 1. S. Aristotle, Mobile
Number : 9789537656 and Email : aristotles@chola.murugappa.com, 2. Samuel S, Mobile Number : 9500350890 & Email : samuels@chola.murugappa.com,
official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM
INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets.

Sd/-
AUTHORIZED OFFICER,
For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

CHENNAI/KOCHI




